PTEM NO. 40 Court No. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).13167/2008

(From the judgenent and order dated 08/05/2008 in CMAP No. 13951/2008
of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)
COAL I NDI A LTD. & ANR. Petitioner(s)

VERSUS
SATYENDRA KUMAR SI NGH & ORS. Respondent ( s)
(Wth appln(s) for vacating stay and prayer for interimrelief and office report )) (For final
di sposal )

Wth Con. Pet.(C) No.160/08 in SLP(C) No. 13167/08
Dat e: 28/10/ 2010 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ALTAVAS KABI R
HON BLE MR JUSTI CE CYRI AC JOSEPH

For Petitioner(s) &p. Capt . Karan Si ngh Bhati, Adv.

For Respondent (s)
D.S. Mahra , Adv

M
M. Pal | av Banerj ee, Adv.
M Shukl a Banerj ee, Adv.
M. N. D. B. Raj u, Adv.
M . N. Ganpat hy, Adv.
UPON hearing counsel the Court made the follow ng
ORDER

Let this matter be |listed on 1st Decenber,

2010, for final disposal, at 2.00 P. M

(Ganga Thakur) (Veena Kher a)
PS to Registrar Court Master



